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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NO. 805 OF 2009

LI TTA SINGH & ANR Appel I ant (s)
VERSUS
STATE OF RAJASTHAN Respondent ( s)

(Wth application for bail and office report)

Date: 12/12/2012 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SWATANTER KUVAR
HON BLE MR JUSTI CE MADAN B. LOKUR
For Appellant(s) Ms. Pratibha Jain, Adv. (N P.)

For Respondent (s) Mani sh Si nghvi , AAG Raj .
Anmit Lubhaya, Adv.

M 1ind Kunmar, Adv.

==X

UPON hearing counsel the Court nmade the foll ow ng
ORDER

At the request of the counsel for the State of
stand over for four weeks.

(A S. BISHT) (S.S.R KR SHNA)
COURT MASTER COURT MASTER

Raj ast han,



